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financial provisions for this purpose
are to be made within the overall plan
outlays of the State. While submit-
ting their draft Fifth Five Year Plan,
West Bengal Government indicated an
outlay of Rs. 8§ crores for Sunderbans
Development Programaome. When the
State's plen is finalised, the outlay for
this programme will be determined in
the light of the financial constraints
as well as the priority accorded to it
by the State Government.
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Demand for inclusion of Garo areas
of Goalpara and Kamrup in Megha-
laya

2063. SHRI DASARATHA DEB. will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether Garo National Zonal
Council of Action, Assem has been
demanding inclusion of neighbouring
Garo areas of Goalpara and Kamrup
digtricts of Assam into Meghalaye;
and

(b) if so, what iz the reaction of
the Government towards it?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H, MOHSIN): (a) Yes, Sir.

(b) The boundaries of Meghalaya
Btate have been determined by
Parliament under the North-Eastern
Areas (Reorganisation) Act, 1971.
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Merger of Mino area of Tripura with
Mizoram

2964. SHRI DASARATHA DEB:
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether Government have
received any proposal for merging the
Mizo speaking populated area of
Tripura with Mizoram;

(b) if so, the reaction of Govern.
ment to it; the total area of Tripura
which was demandkd by Mizoram;
and

(c) whether the opinion of the
people of Tripura will be ascertained
before the Government arrive at final
decision on the matter?

THE DEPUTY MINISTER IN THE
MINISTIRY OF HOME AFFAIRS
(SHRI F. HL MOHSIN): (a) to (c).
The Government of Tripura had re-
ported some time back that a delega-
tion of Lushai leaders of Jampui Hills
had presented a Memorandum to the
Governor on 28th January, 1973 de-
manding merger of the Jampui area
of Tripura with the Union territory
of Mizoram. The Government of
India do not favour this demand.

Acquisition of Land for Precision
Instrument Factory at Palghat

2965. SHRI C. H. MOHAMED
KOYA: Will the Minister of INDUST-
RIAL DEVELOPMENT AND SCIENCE
AND TECHNOLOGY bhe pleased to
state:

(a) whether lang was acquired for
the precision Instrument Factory at
Palghat 10 years ago; and

(b) whether the Government spent
money for water filter plant power
supply etc. for the project and if so,
amount thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI M, B. RANA): (a)
Yes, Sir. A site measuring about 600
acres was acquired by the Govera-
ment of Kerala for the establishment
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of the Palghat Plant, sng- handed over
to Instrumentation Lid. in 1965,

(k) The" information is: +e0l-
lected and will be laid on the Table
of the Ilouse.

Shortage of Raw Materfals in Fly-
wood Indbsiry, Kerala

2966. SHRI C. H. MOHAMED
KOYA: Will the Minister of INDUST-
RIAL DEVELOPMENT AND SCIENCE
AND TECHNOLOGY ¥e pleased to
state:

(a) whether the plywood industry
in Kerala is suffering dye to shortage
of urea resin, an adhesive and basic
raw matenal; and

(b) whether Government propose
to direct the Fertiliser Corporation
Trombey wunit to allot sufficient
Methanol for making urea resin, by
the plywood factories at Punalur,
Baliapatanam ete?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUBTRIAL DEVE-
LOPMENT (SHRI M. B. RANA): (a)
ang (b). There is an overall shortage
of Usea Formaldehyde  Synthetic
Resin Adhesives required by the Fly-
wood In@ustry :due to inadeguate
availability of Methanol and the con-
sequent shortage of formaldehyde, To
overcome the shortage, arrangements
have been made to import 16,000
tonnes of Methanol, Of thege, 8,000
tonnes have already landed and the
balance of 8,000 tennes is expected to
be availahle shertly. Imports of
Methanol are canalised through State
Trading Corporation and it is'distri~
buted through the Fertilizer Corpora-
tion ol Fidik €5'thé mamifactirers &f
fornialdéhyde and uvea fdrmaldehyde
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Assistance to Calewfti Etectric' 'Sap-
plycm"l'tﬁonﬂf?‘ Power ' Gedera-

2567. SHRI JYOTIRMOY BUSW:
Wiy the Minister of PLANNING
be pleased to dtate:

(a) whether on 23rd Febroary,
1974, the Central Planning Minister
told the press in Calcutta that the
Centre would give financial assistance
amounting to Rs, 10 crores to the
Calcutta Electric Supply ‘Cerporation
for power generation; and

(b) if se, on what ground this
monopoly concern is being given this
huge amount? )

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) No, Sir

(b) Does not arise.
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